NAME OF THE CORPORATE DEBTOR:KRISHNA KNITWEAR TECHNOLOGY LTD;

List of operational creditors (Other than Workmen and Employees and Government Dues)

DATE OF COMMENCEMENT OF CIRP: 13.01.2020;

LIST OF CREDITORS AS ON: 15.06.2026
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Note 1- Claim was rejected by erstwhile RP as the same was received after statutory period




Note 2: Claim was rejected by erstwhile RP as the same was received after statutory period. However the claiman filed an application for condonation of delay which was
allowed vide NCLT order dated 24.02.2021. However, as per the records handed over by the erstwhile RP the same was not admitted in the list of creditors.

Note 3: The Claim has not been received in the prescribed form along with the information and document substantiating the claim




